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In vie of the a bove, the qu tion of 
y a urance on def rrin~ promotions did 

not ari e. 

Measur to cut down Government 
Expenditure 

49 . SHRI PRADHANI 
SHRI M . . K. SATHIYENDRA 

Will the Minister of 
plea ed to tate: 

INAN be 

a) whether recently ome directive have 
bee!l i sued to various Mini tdes and Depa-
rtments to take nece ary mea ures to cut 
down expenditure; and 

(b) whether ome guidelines have al 0 
been issued to States in this regard and jf 
so, the detail thereof? 

MINISTER OF STATE IN THE MINI-
TRY OF FINANCE (SHRI S. B. P. 

PATTABHI RAMA RAO): (a) Yes, Sir. 
e ides instruction which already exist on 

economy, Government has recently issued 
guidelines/instruction to all Ministries/ 

epartmeht to effect economy in expend-
iture. A tatement indicating the e instru-
ctions j encJo ed. 

(b) The State Government have also 
been requested to economi e on non-plan 
expenditure, avoid infructuous expenditure 
and every kind of wa te, practi e austerity 
nd to cut down non-plan, non-develop-

mental expenditure to avoid further 
overdrafts. 

Statement 

Mini trio /Departments have been instr-
ucted to effect economy in expenditure s 
under :-

1) Mini ters and officials should under-
ta travel abroad only on ab olutely 
jmportant bu iness. Even in ucb 
ases the size of the delegations and 
uration of their tay abroad should 

re tricted to tbe minimum 
po ible. 

2) nly Mini ters of C bin t rank 
travel ling abroad will be . allowed in 

future to take th ir Private Secre-
tary with them. Other Minister 
houJd u e the ervice of P A / teD-

ographer from the Mission of the 
ountrie they vi it. 

(3) Th arrangements of 24-hour armed 
polic guard at the re idence will, 
in future, be limited to cabinet 
Mini ters and other of equival nt 
rank. In all oth r cases <;>f persons 
who were allowed such facility in 
the pa t, arrang m nt for guard 
wilJ be limited to ni ht time only. 

(4) The practice of providing armed 
guard n a c ntinuou basi to 
foreign Emba ies in India hould 
be discontinued. Specia' arrange-
ments for ecurity for the Embassies 
for pecific occasions hould be 
made wherever found neces ary but 
long term arrangements for provid-
ing security, if requested by the 

mbas ies, hould be on payment 
basis. 

2. In addition, Public Sector Under-
taking" Commodity Boards, etc. which 
maintain foreign offices, · have been a ked 
to undertake a review on the need and 
u efuJnes of the e offices and introduce 
economios in expenditure. Ministries hould 
also e amine the po ibility of h ving com-
bined for · ign offices for Public Sector 
Undertakings under their charge which have 
similar function. 

As istance by inanciaJ Institutions 
· to Industrial Sector 

6500. SHRI LAKSHMAN MALLICK: 
WjlJ the Minister of INANCE be pleased 
to lay a statement showjn : 

(a) what are the v~rious all India 
financial institutions providing financial 
as istance to indu trial ector; 

b) whether these all India financia1 
institutions have branche in the capitals of 
different States ; 

(c) if 0, the name of the States 
where the branche of these financial insti-
tution have b en opened ; and 




